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is why I put this supplementary, whe-
ther they are going to nlect lIllY place 
in South Gujarat. 

SHRI K. C. PANT: With regard to 
the western region, the bulk of the 
work has been completed by the SIte 
.election committee and the report of 
the committee is under finalisation. 

SHRI K. S. CHA VDA: When is t"e 
committee going to submit the re-
port? 

MR. SPEAKER: That is enough. 

SHRI RAGHUNANDAN LAL 
BHATIA: Punjab is the granary and 
If there was no power shortage we 
would have given at least 20 lakh 
tonnes more foodgrains. Is there any 
proposal before the Union Government 
to set up a power plant in Punjab? 

MR. SPEAKER: Why do you not 
send a separate question? Why take 
advantage of others' questions? 

SHRI C. K. CHANDRAPPAN: TIle 
Minister said that the site in Andhra 
was the third in the list. What were 
the first and second sites? 

SHRI K. C. PANT: They are not in 
Kerala. 

SHRI K. S. CHA VDA: He should 
give the names of those sites also; the 

'House should know. 

SHRI K. C. PANT: This Committee 
was constituted ten years ago. The 
ftrst was Kalpakkam and the second 
was Billingundlu in Tamilnadu; that 
is not relevant today. That is why a 
new committee is going into it. 

Scheme; for IOlvlllI' Problems of 
Landl_ Labourers II ......... Fifth Plan 

-229. DR. RANEN SEN: Will the 
Minister of PLANNING be pleased to 
state: 

(a) whether any special schemes 
are being formulated under the Fifth 
Five Year Plan to S<,\)ve the problems 

of landless labourers, in the ruras 
and 

(b) if so, the main features thereot? 

THE MINISTER Ol!' STATE IN THE 
MINISTRY OF PLANNING (SHRI 
MOHAN DHARIA): (a) and (b) . 
Schemes for providing nlf-employ-
ment and wage employment to the 
landless labourers are being worked 
out for inclusion in the Fifth Plan. 
These will include allotment of and 
to landless aboul'ers, provision of 
assistance for taking up animal hus-
bandry and other ancillary activities. 

DR. RANEN SEN: May I know 
whether it is a fact that in the Fourth 
Plan similar schemes were taken up 
and the ultimate result had not been 
very satisfactory. Beyond these plati-
tudinous statements in a general way, 
have the Government worked out any 
concrete scheme in the Fifth Plan so 
that the miseries of the landless 
-labourers might be mitigated? 

SHRI MOHAN DHARIA: It will not 
be fair to say that the schemes taken 
up during the fourth 'Plan have not 
materialised. Two important schemes 
were taken up-one for the marginal 
and small farmers and landless labour-
ers and the second, the rural crash 
employment programme. Both these 
schemes have not crashed. In 1972-73, 
the rural crash employment pro-
gramme has provided employment to 
the extent of nearly 800 lakhs man-
days; nearly 3-1/2 lakhs of persons 
were employed. Similarly the scheme 
f.or marginal and small farmers has 
also worked well. During the ftfth 
plan, we are trying to extend the 
activities all over thl'! country, becaun 
these were only pilot projects. Along 
wit h this, laRd ceiling and distribu-
tion of land to the landless labourers 
will also be taken up. 

DR. RANEN SEN: Though I do not 
agree with. the statement made by him, 
because I feel the crash proaramine 
has really crashed, since the Govern-
ment is eager to give land to the land-
less, has the Govel'nment made lIllY 
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estimate of the number of landless 
people in India, how much land would 
be available after the land ceiling 
whieh is yet to come and which is 
being talked about for a long time and 
how much land has. so far been dis-
tributed? 

SHRI MOHAN OHARIA: It is 
very difficult to make a precise esti-
mate of the landless labourers, but 
the number is quite large and several 
projects will have to be taken up. 
According to the estimates received 
from State Governments, about 50 
lakhs acres of land will be available 
by way of surplus land. 

OR. RANEN SEN: Any rough esti-
mate of the number of landless 
labourers and how much has been 
distributed out of these 50 lakh acres? 

THE MINISTER OF PLANNING 
ISHRI O. P. OHAR): As far as the 
.,stimates of the landless labourers 
lire concerned, I am afraid the figures 
vary but in the 41 projects which we 
have undertaken for the special pro-
grammes, we identified about 300,000 
landless labourers and work was pro-
vided to this numbn of people. But 
it Is not possible at the present mo-
ment to' give an ac('urate estimate of 
the total number of landless labourers. 
About actual distribution, the land 
Is yet to become available as a result 
of the land reforms. Naturally he 
would agree that it is rather pre-
mature for me to say how much land 
has been distributed when the land 
is yet to come into our possession. 
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SHRI MOHAN OHARIA: These lire 
all suggestions for action. We have 
requested the State Governments to 
take immediate note of it. The Cen-
tral Government provide not only 
fund but· also sites for homsteads for 
such persons. 
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SHRI MOHAN OHARIA: Govern-
ment have advised all nationalised 
banks and public finance institutions 
to make credits available. Not only 
that, as announced by the Finance 
Minister in the House the other day, 
they will be given credits at differen-
tial rates of interest. 

SHRI DINEN BHA'l"l'ACHARYYA: 
The figure that has been supplied by 
the hon. Minister is not correct. The 
Pocket Book of Statistics mentiODB 
the number of agricultural labOurers 
as 4.74 crores. I think they are land-
less labour. Is it not a fact that the 
number of landless is increaaiq 
every year? Is the Government pre-
pared to give the comparative figures 
for the last three years? 
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SHRI MOHAN DHARIA: The 
agency to which" I referred is the 
Marginal Farmer's and Agricultural 
Farmers' Agency, which is meant 
particularly to identify the agricultural 
labourers. The definition ot agricul-
tural labour is a person whose in-
come from agricultural wage is at 
least 50 per cent. It is to identify 
these agricultural labourers that we 
have prepared the pilot projec;ts. 

MR. SPEAKER: He is asking 
about landless labourers. 

SHRI MOHAN DHARIA: Through 
these agencies we would like to 
identify the exact number of land-
less labourers. The estimates so tar 
available prove that the number has 
increased. 

SHRI B. K. DASCHOWDHURY: 
From the hon. Minister's statement 
it has become very much clem- that 
works have started for 3i lakhs 
people which will provide them em-
ployment for 8 lakhs man-days. It 
works out to an average of 233 days 
or eight months in a year. May I 
know whether the government have 
got any schemes to continue this 
measure and also the rural crash em-
ployment programme so that the 
landless labour and poorer people 
may get employment throughout the 
year? lVhat is the daily or monthly 
wage for them? 

SHRI MOHAN DHARIA: The 
rates of wages will vary from State 
to State and it is very difficult to 
supply that informatiOill. We have 
made it very clear in our approach 
document to the Fifth Plan that all 
efforts will be made to see that the 
landless labour and others get ade-
quate income. 
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SHRI MOHAN DHARIA: What I 
have stated is only an estimate. 
When the ceiling laws have been 
enacted and implemented by the 
State Government, then alone It 
would be possible to give the exact 
figures State-wise. 

SHRI ATAL BlHARI VAJPAYEE: 
When I asked for the State-wiBe 
figures of land likely to become sur-
plus on account of the ceiling laws, 
the PlaMing Minister stated that 
State-wise figures are not avanable. 
Then, how did he" arrive at this figure 
of 50 lakhs acres? 

SHRI MOHAN DHARIA: These 
are only estimates that we have re-
ceived during the discussions. On the 
basis of the cefUng laws to be made 
applicable in the various States atter 
their enactment, the exact ftgures 
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would be available. How can I say 
today what the figures would be? 

SHRI ATAL BIHARl VAJPAYEE: 
Sir, are you satisfied with the reply? 
The hon. Minister in his reply has 
stated that 50 lakhs acres will be 
available. But now he says that 
State-wise figures are not available. 
Then how did he arrive at this figure 
of 50 lakhs? 

SHRI MOHAN DHARIA: 1 have 
mentioned only the approximate esti-
mates. I have got the figures for the 
States. If the hon. Member wants 
to know the exact figure for each 
State, naturally it will be available 
only after the application of the law. 
But if he wants only the estimates 
of figures for the States, I can supply 
those estimates. 

SHRI K. LAKKAPPA: The bulk 
at. the people living in the rural 
areas, the most vulnerable section, 
they are the landless l ourer~. Have 
the Planning Commission prepared 
any schemf' to create in these people a 
se~se of partiCipation and involve-
ment in the various projects? If ~o  
may I know whether the Planning 
Commission has asked for, and the 
State Governments have sent, such 
schemes? 

SHRI MOHAN DHARIA: -We are 
having discussions with the Chief 
Ministers, Members of Parliament, 
Opposition party leaders and trade 
union workers in order to have 
better involvement of the people In 
the process of planning, and this pro-
cess will be further accelerated . 
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It is not a question of saying 'Yes' 
or 'No', but the truth of the matter 
is that these scheme have succeeded 
by and large and have produced re-
sults and we are going to continue 
these schemes and we hope they will 
produce better results. 

MR. SPEAKER: Mr, Samar 
Mukherjee. 

SHRI K. S. CIAVDA: One ques-
tion about the reclamation schemes 
of wasteland. They are throwing the 
blame on the States. 

MR. SPEAKER: No, please. I am 
sorry I have passed on to the next 
question. We have already had more 
than a dozen supplementary ques-
tions on this. 
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Interim Report by Sarkar Commission 
on Larl(er Industrial House 

·230. SHRI SAMAR MUKHERJEE: 
Will the Minister of INDUSTRIAL 
DEVELOPMENT AND SCIENCE 
AND TECHNOLOGY. be pleased to 
state: --':"! , 

(a) whether Government propose 
to ask the Commission of Enquiry on 




